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Present; Sh.i Yogesh Sharrna, learned counsel for applicant
SM R.L. Dhawan, learned counsei for respondents

^ Lear; 3d counsei for applicant seeks to xvlthdrsw MA-2340/20Q4 Vi,4lh

Fiberiy to ff. ^ a fresh OA in terms of directions issued by this Tribunal dated

28.7.2003 ..1 OA-1863/2002 contending that only one part of the quota had been

filled •_ her had remained untouched.

fi/iA-:;340/20Q4 Is dismissed as wlthdraMi \i'ith liberty.
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